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In Re: News item published in the The Indian Express, dated
OT.11.2022 titled “Delhi: 2 dead in factory fire in Delhi's Narela”.

INDEX
SNO|  PARTICULARS | PAGE
| | NUMBERS
B  Status Report in response to notice dated 02.11.2022 -1-2-

issued by this Hon’ble Tribunal in Suo Moto matter
OA No. . 804 0f 2022,

|
|
2. | Annexure A-1 - H ~3-
\
|
|

List of ESF utilized during the fire incident.

L

| 3. Annexure A-2

) Copy of interim report prepared by the office of the
| District Magistrate.

4. Annexure A-3

Copy of the incident report dated 01.11.2022 issued
by the SHO (Narela Industrial Area).

5. | Annexure A-4 -9 to 10-

Copy of the response dated 11.11.2022 received
from the SRHC hospital.

|

‘ 6. | ANNEXURE A-5 T
Order dated 18.11.2022 issued by SDM (Narela).

[ = — T Uy o v iharefa).

7. | ANNEXURE A-6 T w16

-12to 16-
‘ ' Copy of communication dated 19.11.2022 sent by
; ' SHO (NIA) along-with the list of deceased and 1
| ) l injured persons. - - L]
Place: New Delhi FILED BY

Date: 22.11.2022

JYOTI MENDIRATTA
Standing Counsel for GNCTD



oy 1))

IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI
0.A. NO. 804 OF 2022

THE MATTER OF:-

In_Re: News item published in the The Indian Express, dated

01.11.2022 titled “Delhj- 2 dead in factory fire in Delhi's Narela™.

STATUS REPORT
02.11.2022 ISSUED B
NO. 804 OF 2022

PURSUANT TO NOTICE DATED
Y THIS HON’BLE TRIBUNAL IN O.A.
ON_BEHALF OF THE DISTRICT

MAGISTRATE, NORTH DELHI

1

(3%}

(U]

- The present status report is being fi

. Thereafter, forthwith an interim report was prepared by

. That on 01.11.2022, the SHO (Narela)

led on behalf of the District
Magistrate (North Delhi) in response to the notice issued by this

Hon’ble Tribunal in the captioned matter.

- Upon receiving the information in respect of the fire incident at

Narela, the District Magistrate immediately mobilized a response

team as per the Emergency Support Functions protocol. A list of

the ESF utilised is annexed hereto as ANNEXURE A-1.

the office
of the District Magistrate along with a list and details of the 20

affected persons of whom, at the time, 3 were already deceased. A

copy of the interim report along with the said list is annexed
hereto as ANNEXURE A-2.

furnished an incident
report along with a list of the deceased persons. A copy of the said

incident report is annexed as ANNEXURE A-3.
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3. The District Magistrate then issued letters on 09.11.2022 to the

Officer Incharge (Fire Department). SHO (Narela Industrial
Area), SDM (HQ)DDMA (North), Medical Superintendent of

SRHC seeking a factual report in respect of the fire incident.

- Pursuant thereto, the SRHC Hospital submitted its response on
11.11.2022 respectively whereunder a detailed list of deceased
persons and injured persons was furnished. Copy of the response

dated 11.11.2022 is annexed as ANNEXURE A-4.

- Whereafter, on 18.11.2022 an order was issued by the Sub-district
Magistrate (Narela)bearing no. F.No.SDM/NL/Mis./2022/18885-
86 requesting the details of the deceased and injured persons, their
Bank Account details, Photo ID proof, proof of age, proof of
relationship etc for the purpose of disbursement of compensation.

A copy of the said order dated 18.11.2022 is annexed as
ANNEXURE A-5.

8. The said details of the deceased and injured persons were

submitted on 19.11.2022 by the SHO (NIA) vide communication
No0.4134R/SHO/NIA/ONDY/. It has also been informed that the

investigation is still underway. A copy of the said communication

dated 19.11.2022 is annexed as ANNEXURE A-6.

Place: New Delhi 7/\\\\/
Date: 22.11.2022 el 4

Executive Magistrate/Tehsildar (Narela)

District:North
Government Oof NCT of Delhi
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ANNEXURE A-1

LIST OF ESF UTILIZED DURING THE FIRE INCIDENT

CAT Ambulance

Delhi Fire Service

NDRF Support

Delhi Police Assistance

Civil Defence Volunteers
DDMA Team of District North.

AR
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Case/FIR No. 837 DCO/I22  U/s 287/337/304/34 1PC PS NIA

INCIDENT REPORT

Respected Sir,

A PCR call vide DD No. 23A was received at PS NIA regarding incident of
fire inside o factory premises near JP Dharm kant. the same was marked to ASI
Vikash for necessary action. ASI Vikash reached at the spot i.e. factory No. £-909
DSHDC Narela with stal and found that fire had spread on the first floor of the
factory. Fire tenders were also present on the spot. Due to the fire, 18 people got
injured and two persons have been declared dead. In this regard, the above
mentioned case/ FFIR was registercd and further investigation was handed over to the
Inspr. Girish Chandra. During investigation, the supervisor of the factory namely
Vashuder S/o Shukr Yaday and owner ol the lactory is Sahil S/o Krishan Garg r/o
C-2/72 Fitampura Delhi have been arrested. During Treatment four person expired.
Remaining persons under treatment admitted in Safdurjung Hospital and RML
Hospital. Delhi. (List ol Deceased persons enclosed herewith)

'®,\ QA wl v

Station House Officer
S Narela Industrial Area
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@ List of Deceased Persons

Sonu Thakur S o Baleshwiar Thakur R/o Village Partapur PS Sambth Ganj.
Dosurict Banka Bihar Age 30 Years (MI1.C No. 5851/22 SRHC Hospital,
Nareia, Delhi) R
ALNIES 0 Arvind R/o Village Shahpur PS Lakho District Begu Sarai. Bihar
A22 20 Years : MLC No. 5357/22 SRHC Hospital, Narela, Delhi)
Gulumuddin @ Sameer S/0 Aslam R/o Village Patti Mohalaa Ramdas. PS

Kuer: Disuict Lakhimpur Kheri, UP age 20 Years (MLC No. 5839/22 SRHC
Hospital, Narela. Delhi)

(D9)

Al 0 Dragpal R/o Village Saholi PS sagna District Sitapur UP Age 2]
Yoears (MLC N, 53838/22 SRHC Hospital, Narela, Delhi)

PiaeS o Girj Yaday R/o Village Badauna PS Gurba District Gaya Bihar
Az 22 Y ears o VILC No. 3832/22 SRHC Hospital, Narela, Delhi)

6. C...ndre Shekiar Chaudhary S/o Vishavnath Chaudhar}" R/o Village Chilhar

P2 i Distric Buxar Biner Age 38 Years (MLC No. 5846/22 SRHC
biospial. Nareia. Delni )

wn
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= SATYAWADI RAJA HARISH CHANDER HOSPITAL . gft
GOVT.OF NCT OF DELHI, 7\

#‘ ELHI-110040.
f . 30, SECTOR A-7, NARELA, D
o Lot r:'(:ZL: 27787304, E-mail:- mssrhch@gmail.com

/
| F.No.3(79)/SRHC/H&FW/Estt/Pt-||/2013/ ] ¥ (] / L( Dated:-11.11.2022
To,

v The Sub Divisional Magistrate,
O/0 THE S.D.M (Narela),
MPCC Building, Naya Bans,
Delhi - 110082

Subject: - Factual report of Fire incident date 01.11.2022.

Sir,

In reference of your letter no.SDM/NL/Mis./2022/18661-63 dated 09.11.2022,
please find enclosed herewith the detailed factual report of the patients injured
during the incident of fire on 01°* November 2011.

Submitted for your kind information please.

Encl:- As above. \/
TN
(Dr. Saura Ku ar)

Head of Office
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————————calsDated (01/11/2022)

Isaster Patient Details Dated ( 01/11/2022

| S.No CR No MLC No | N e —
ame of the Patient | Fathors name Aoe T o
ers name | Age/Sex Percentage of | Transfer to | Trans'fer 1
Burn | Hospital CP- |
1 | 112850 5840/22 | pi No
n R .
L ‘ \ inku Sarwesh 20/ M 79% | safdarjung 4714/22 ‘l
2 | 112853 585 - | Hospital _,__,_\
\ \ 222 | Pukar Girja Yadav 2/M 28% “Safdarjung | 4715/22
‘ o
Hospital I—
\ 3 \ 112861 \ 5853/22 | Puran Jagdish 20/M 25% TSafdarjung 2718/22 !
4 Hospital )
L ]1 112862 ‘ 5839/22 | Sameer Aslam 17/M 58% atdarjung | 4719/22 |
Hospital |
! =
\ 5 \ 112863 k 5838/22 Atul Durga Pal 21/ M 80% | Safaarjung | 4716/22 |
Hospital { |
\f \ 112856 \ 5845/22 Monu Yadav Durga Parsad 22/ M 49% ' saidarjung i 4721/22 |
| Hospital |
|7 (112862 | 5837/22 | SintuKumar Gangadhar 20/ M 36% Safdarjung | 4720/22
\ [ i Hespital
[8 | 112848 | 5835/22 Pintu Bhupender Rai 22/M 59% | Sefdarjung 4714/22 |
\ | \\ | Hospital
{9 112855 | 5846/22 | Chandershekar Sinakh Chandhary ﬂL__gw’,,‘r;Ti :ospfta: ‘
0, \/ |
[10 | 112854 | s5847/22 | Suraj Munan 18/M 35% o H°SP'}3I | 20220816931
{11 | 112874 | 5856/22 Arvind Thakur Ramchander 37/M _Aﬁ_/\mu ngn-_ta| |T12220816952 |
12 | 112871 | 5854/22 | Rakesh Sundar Lal 24/M 3626 T pita 2208169381|
[13 112850 | 5849/22 | Parmod Tilakdhari IRECILY 40% L ospital _I 20220816964 |
14 | 112849 | 5844/22 | Vinod Jedhi 30/M _1_5/6’,,_,,5'/‘ : :OSpgtal | 20220816930 |
(15 112847 | 5834/22 | Krishan Dev Mahesh Das 25/M 18% AL Hospital (20220816340
[16 | 112859 | 5841/22 Sanjay Anandi Thakur [25/M 22/5 e Spgtal | 20220816928
17 | 112852 5843/22 Mewa Lal Magli Prasad 28/M 25:~ i RMLH"SP{HI | 20220816947
18 | 112851 | 5848/22 Kalicharan | Kalu Rai %md__ 32% Dedm,ddea:?:l:lzlsmz:nzzoslegas
- Yl o Dee e e ita
19 112857 5851/22 Sonu Thakur | Balg% 3______[:1 Brought Dead:]
[20 1112870 5857/22 | Abhil Kumar | Arvind Kumar singh_[20/M [ T
- o Lt
1 \\\&\')V

1



Most Urgent
Court Matter
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GOVERNMENT OF NCT OF DELHI
OFFICE OF THE SUB DIVISIONAL MAGISTRATE (NARELA)
DEPARTMENT OF REVENUE, MPCC BUILDING, NAYA BANS, DELHI-82

3 »;13

L
1

Sile No.SDM/NL/Mis./2022/ ) & 8 X1 Dated:- 1071 |-
ORDER
Subject:- Regarding to Collect/Submit Details of the fire victims at E-909, Narela
Industrial Arcdz Delhi-110040
A TIire incident was occurred at [£-909. Narela Industrial Arca, Delhi dated on

01.11.2022 at IYirst floor and Second [Floor of the I'actory.

In this regards, both the patwari i.e. Sh. Rajesh Kumar and Sh. Sanjay Kumar Verma is
dirccted to submit the details of deceased person and fire injuired person like Bank Account. Id
proofl. Age proof, relationship prool etc from their concerned family member and Police Station
(Narcla Industrial Arca), Delhi on or before 22.11.2022.

Details of the Fire Vlctlms

]

S.No.  Name of the Fire " Father Name ‘ ‘Remarks
| Victims ‘ S

. | Kishan Dev 1 Mahesh Das Sanjay Verma
2. Pntu Bhupender Ray Sanjay Verma
3. Vinod Teni Sanjay Verma

a4 Parmod - Tilakdhari Sanjay Verma
5 | Kali Charan  KaluRam Sanjay Verma
6. | Mewa Lal Mangli Prasad - Sanjay Verma
7. 14 7 Pukar Girja Yadav Sanjay Verma
8. | Suraj Munam ‘Sanjay Verma
9. | Chander Shekhar | Shinaka Sanjay Verma
10. = Rakesh | Sunderlal | Sanjay Verma
11. Monu Yadav Durga Prasad ~ Rajesh Kumar
12. | 74§dnTa\'—' - ~ Anandi Thakur Rajesh Kumar
13. | Pinku ' 7147 ~ Sarkash B N Raj_qs_l'i\umar
14. | Pum// l’uran - Jagdish Rajesh Kumar
15. | Sameer . 7 7 ~ Ashlam Rajesh Kumar {
6. Atwl | Durgpal ' Rajesh Kumar
17. | ~ Sintu | - Ganga dhar j Rajesh Kumar
18, | Arvind | Ramchander ] Rajesh Kumar |
9. | Akhil | ~ Arvind | Rajesh l\urpgr N
20. | Sonu Thakur | Baleshwar Thakur ~Rajesh Kumar

This matter is sub judicc at National Green Tribunal and Next date of
hearing is 23.11.2022. you are directed to submit the details on or before
22.11.2022 strictly. tf‘/)

7 RAKESH DAS, DANICS
SUB DIVISIONAL MAGISTRATE, (NARELA)
DISTRICT :NORTH

Copy for information to:-
1. PA to DM (Narela) Delhi vy~
2. Guard file. o

3117
Yl O

|



<. OFFICE OF THE STATION HOUSE OFFICE
g INDUSTRIAL AREA, OUTER NOR
=

V} ’n’m Pe L Y /0
R, POLICE STATION

-4

NARELA
TH DISTRICT, DELHI

No_UI3Y_ R/SHO/NIA/OND, el Oated [ )1/)9y
To,
The S.D.M. (Narela)
District — North, Delhi
Sub. : Reggijdjngfggtuai Report of Fire Incident dated 01.11.2022 at Facto no. E-
—— — ‘\\ \\\‘ &
909, DSIDC Narela, ek
Sir,
It is submitted that g case FIR No. 837/22 dt. 01 11.22 U/s
304/308/287/337/34 IPC has been registered at PS Narela Indust
with regard to fire inciden

in progress.

During course of investigation, i

in the above mentioned

rémaining are injured.
enclosed,

t at E-909, DSIDC, Narela,

@V“'\f\n\.f

Station House Officer
PS- Narela Indl. Area
Delhi

trr}Lg



SI. | Name and parentage, Age .} Delhi Address
No.

LIST OF VICTIMS

OF FIRE INCIDENT DATED : 01.NOV. 2022 AT FACTOR NO. E-909, NARELA INDUSTRIAL AREA, DELHI

Permanent Address

[ link Person

™

4

1 -
| Akhil

Sonu Thakur
S/o Baleshwar
\ Age - 30 yrs

| Expired on 01.11.2022 at
| SRHC Hospital Narela
|

‘ Bhorgarh, Delhi

| Living with Subash
| Thakur 7703853588

Vill. Partapur,
PS- SambhuGanj,
Distt. Banka, Bihar

Manoj Thakur
S/o Dinesh Thakur (Chacha)
R/o Vill. Partapur, Banka,

\ S/o Arvind
.‘ Age - 20 yrs

| Expired on 01.11,2022 at
| SRHC Hospital Narela

| S/o Aslam
| Age - 17 yrs

|

| Expired on 01.11.2022 at
| Safdarjung Hospital
Jun pital _—

Atul
S/o Durgpal @ Dragpal
| Age - 21 yrs

"\ Expired on 07.11.2022 at

I - i

Safdarjung Hospital

H. No. 85, Balmiki
Mohallah, ShahpurGarhi
Delhi

Also at H. No. 7, Gali
no.2, Surya Farm

‘ | House, Shahpur Garhi,
Delhi
ﬂ Gulumuddin @ Sameer C/o Sunny Ka makan,

Village - Tikri Khurd,
Delhi

(on rent) with Najim
Khan (8595571634)

Road, Sector B-4 Narela.

Pockt —13, Shani Bazar

Bihar
7765901150 ’
- \J‘
Vill - Shahpur, Nikhil (Brother)
PS- Lakho, S/o Arvind ’
Distt. Begusarai, Bihar | R/o Vill - Shahpur,
PS- Lakho,

| Distt. Begusarai, Bihar
Mob. No. 9354801570 |
7550449252

Village - Patti Mohallah | Aamir
Ramdas, PS- Khiri, Khan R/o Village - Bhalia
Distt. Lakhimpur Khiri, Bujurg, District — Lakhimpur |
up Khiri, UP. [
Mob. : 8604001219,. Mob. No. |
8604548473 ‘

khan (mama) S/o Hanif

Village - Saholi, Ps- Dargapal Singh (Father) |
Sagna, District - Sitapur, | 9005647325
up Village - Saholi, PS- Sagna, J
District - Sitapur, UP |
Chandan (brother) |

8382962565

_
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| Sahdev (Chzchz) -
| 91991327722

| 12 | Rakesh Vililac_r]éy- Tikri Kmaf 7 7Vi|!ka{;'e - Momdi Kheri, | Paneesh S/o Shyzm | %
J S/o Sunder Lal Delhi PS- Momdi Kheri, Distt. | Village - rvf‘/orr.Df;r://'rw-a]P;/
Age - 24 yrs Lakhimpur Khiri, UP | Momdi Kheri, Distt. Laknimpur
| Khiri, Up
| 7266837194
{ J Chitralekhz (Mother)
[ 8178396822
’ Madan (brother)
9354(9)047450
[ 13 | Suraj @ Musan Khan S/o Tikri Khurd, Delhi Village - Dawoodpur, Nori D/o Irshad R/o Tikri
ﬁ Mundan Khan PS- Phool Behad, Distt. | Khurd, Delhi
| Age - 18 yrs Lakhimpur Khiri, UP 9721827007
? 6390453462
‘ Zasheen (Cousin)
! | 6394189793
|
] i Arshad : 9721827007
14 | Kishan Dev S/o Mahesh Das | BalwanKaMakan, Vill. Dhawran, PS- Bittu 7439460325
| { Age - 25 yrs ShahpurGarhi, Delhi FooliDhuma, Distt.
1‘ | 7439460325 Banka Bihar
15 | Sanjay S/o Aanandi Thakur | C/o Banti Ka Makan Village Barguniya, PS - | Ajay Thakur S/o Anandi
‘ Age - 28 yrs Vilage Bhorgarh, Delhi Katoria, Distt. Banka, Thakur R/o Village Barbaniya,
{ 8800426957 Bihar PS - Katoria, Distt. Banka,
i ,’ Bihar
| I 9625830256
16 | Mewalal S/o Mangali Parsad | Pkt - 13, Sector B-4, , Vill - Pavyani, PS Sunita (Wife)
Age - 28 yrs Narela, Delhi Belagram, Distt. 9198505642
‘ 9198505642 Hardoi, UP
17 ] Vinod S/o Teni Pkt - 13, Sector B-4, , Vill - Saholi, Distt, Mukesh - 9198903460
Age-30 | Narela, Delhi Sitapur, Sidhauli, UP
18 | Kali Charan S/o Kalu Rai Bhorgarh, Delhi Vill. - LeelaGhora, PS Chotu 8709789107
Age - 28 yrs L . | Banka, Distt. Banka, |



‘Y
1‘ Pnrdéep ka makan,
| Bhorgarh, Delhi

1

| Village - Tikri Khurd,

| Delhi
\
l
1

Village — Jhiktiya, P5-
Sambhuganj, Distt
Banka, Bihar
9263272107
Vill. - Kataru Chak

Mahmda, P$-Bilsar OP,
Distt. Vaishali, Bihar.

Manesh (Bhat va sala,
701170R4R4

Santosh (Saala,

S/o Suresh B/o Tik
8595322149

n, e
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